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'(2) Cbakma and Tibetan refugee were 
ttled · n Arunacbal Pradesh under sche-

me of rehabilitation. The question of 
their removal from Arunacbal Pradesh 
does not ari . 

(3) With a view to encouraging local 
tribal entrepreneurs to take to trades, the 
Government of Aiunachal Pradesh have 
been circumspect a bout grant of trading 
licences. 
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Purchase of Sub-Standard Paints 

544. SHRI D. L. BAITHA: Will the 
Mini ter of INDUSTRY be pleased to 
state: 

(a) whether Government departments 
purcha e paints in heavy quantity through 
tenders and lowest tenders are accepted 
on the basis of lowest quotations; 

(b) if so the total quantity purchased 
by various departments of Government ia 
the year 1981-82, the rate and source of 
supply with full particulars; 

( c) whether the paints supplied were 
not of tandard quality due to whi~ 
heavy corrosion took place and the nation 
had to ustain an estimated loss of Rs. 
650 crores; and 

(d) whether Government are aware of 
the fact that the National Committee oa 
Science and Technology had estimated 
as early as 1973 the Jo s due to corrosiou 
in the country at Rs. 400 crores; and 

( e) if so, what t~ps have been taken 
or are proposed to be taken to ensure tho 
supply of standard quality of paints and 
top heavy corrosion thereby resulting in 

national loss? 

THE MINISTER OF INDUSTRY AND 
STEEL A D MINES (SHRI NARAYAN 
DAIT TIWARI): (a) to (e). Imorma-
tion is being collected from various 
Departments and will be laid on the Table 
of the House. 




